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\_.INSTHE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

Original Application No.59/96 Date of Order: 3.4,96
BETWEEN: |
S.T.E.Shubhakar .+ Applicant, ;
A ND

1. The General Manager,
S.C.Rly., Secunderabad,

2, The Divisicnal Railway Manacer,
S.C.Rly., Vijayawada,

3. The Senior DPivisional Signal &
Telecommunications Engineer (DSTE)
Construction, BZA, Vijayawada,

4, The Assistant Personnel Officer (G&C) BZA
Divisional Railway Manager's Office,
(Personnel Branch), Vijayawada,

5. The Serioer Divisional Personnel -
Officer, S.C.Rly, BZA, :

Vijayawada, .« Respondents.
[ g PR 1 L Alaem AT L o mem i | ¥ N YT Cmtalin s Mala..
Counsel for the Respondents s Mr,V,Bhimanna
CCRAM:

HON*BLE SHRI R.RAJENDRA PRASAD : MEMBER (ADMN.)

. JUDGEMENT
X As per Hon'ble Shri H.Rajendra Prasad, Member (Admn.) X

Heard Mr.G.V.,Sekhar Babu who, on reconsideration of
his own casq,desires to withdraw this OA and MAs connected
theretq and file a revised consolidated OA in the matter.

Permission is granted for the withdrawal of the CA algng

with MAs, No costs bl ‘ “L
— 1 Fode [
( H.RAJEN] RASAD)
Member (£ )

Dated: 3rd Mpril, 1996

j
( Dictated in Open Court ) l

sd




Copy to:

1. The Sznorzl lFanagar,
Sguth Contral Railvay,
Secundzr bad,

2, The Jiwvirional Reilway Man2ger,
South Zantral Railuay,
3zcundor.ibad’

d. The <aninr Jivisionl S5ign2l &
- Telacommunicstions Enginaer(25TE),
Construction, 32A, ''ijeyauada.

4, The ..ssistant Ngraonnsl OFfichr,{53C),
324, Jivlisional Railwsy laniger's Cffics,
{P2rsonnal Brapch), 'ijayau=da.

5., Thz 3gnioar Divisional Parsonnzl CPPicer,

South Zentral Railway, 3ZA,

Jijayauwade,
3., One copy tc "Mr,G.M.5akhoar -Sabu, Advocato,
16=-2-731/5/15, Anandnagar, i(alakps: [=in oad,
dgar Susrutha Hospital, Hydorubad - 503 036,

7. 0Onz copy to r.".Shimanns, .ddl,0352,C-T,Myderabad.

g. Cn

6]

ccpy to Library,CaT,Hyderabad,
9. On=2 spare copy.
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